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Filing of list of creditors of the Corporate Debtor: Teriyaki Builders Private Limited (Formerly known as Oasis Suppliers Private Limited)
Filing under clause (ca) of sub-regulation (2) of regulation 13 of the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations. 2016

(Amount in ~)

S. Category of creditor Summary of claims Summary of claims Amount Amount of Amount of Details in Remarks, if any
No. received admitted of claims not claims Annexure

No. of Amount No. of Amount of contingent admitted under
claims claims claims claims verification

admitted
1. Secured financial 0 0 NA NA N.A. N.A. NA NA No

creditors belonging to
any class of creditors

2. Unsecured financial 0 0 NA NA N.A. N.A. NA NA No
creditors belonging
to any class of creditors

3. Secured financial 1 1,40,94,521 1 1,40,94,521 NIL NIL NIL 1 No
creditors (other than
financial creditors
belonging to any class
of creditors)

4. Unsecured financial 3 17,48,89,041 3 17,48,75,891 NIL 13150 NIL 2 Revised claim of Rs.
creditors (other than 6,08,66,301 received from
financial creditors Ankit Leasing andFinance
belonging to any class Company Limited is not
of creditors) tallied with booksof

accounts of the Corporate
Debtor to the extent of Rs.

13150-"<!'.NSHU~
5. Operational creditors 0 0 NA NA /;~ ~~

NA NA NA No
(Workmen) ;;; ...~,
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6. Operational creditors 1 2,00,000 1 1,75,000 NIL 25000 NIL 3 Claim of Rs. 2,00,000 from
(Employees) Mr. Sipendra Kumar not

tallied with books of
accounts of the Corporate
Debtor to the extent of Rs.

25000

7. Operational creditors 0 0 NA NA NA NA NA NA No
(Government Dues)

8. Operational creditors 1 1,34,77,397 1 1,23,90,000 NIL 10,87,397 NIL 4 On basis of Legal
(other thanWorkmen, pronouncement of Hon'ble
Employees and Supreme Court order
Government Dues) "Greater Noida Industrial

Development Authority Vs
Prabhjit Singh Soni", IRP
admitted Claim to the

extent of amount of default
mentioned in the CIRP
admission order in view
amount recorded in the
books of accounts of the
Corporate Debtor is less
than the amount of default

9. Other creditors, if any, 0 0 NA NA NA NA NA NA No
(other than financial
creditors and
operational creditors)

Total 6 20,26,60,959 6 20,15,35,412 11,25,547
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